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COVERNMENT OF INDIA
CENTRAL BOARD OF DIRECT TAXES
NEW DELHI: DATED THE 7th June, 1985,

NOTIFICATTEION
LOME = :

CORRIGENDUHM

Noe 624% (FoNe,187/20/84~I1T(AI): In exercisc f ths povers
cenfsrred by sub~saction (1) ef Section 121 af the Incomoe~tax
Act, 1961, the Central Bzard of Dirzct Taxes issues the
folleuing corrigendum in rmspect af Matlflcatlnn No. 6235 dated
29.5,19853

i) Fer Distt,II11(23) appearing in Itam Ne.,2 af
Cel,4 against S, Noo8F raad Distt,I11(20),

ii) After Item Ne,6 appearlng in Cal 4 agalnst
S,No,8G adds
Te Estate Duty—cum—Income-tax, New Delhi,
8. Addl,Estate Duty-cumnIncnmmutax, Nau Delhi,

N\

( R, K. TEUAEI )
UNDER SECY,CENTRAL BDARD OF DIRECT TAXES
The Manager,
Geverpment ¢f India Press, .
Ring Read, Mayapuri Industrial Area, :
{Nsar Rajeuri Garden), New Delhi.

Coepy tac=

1 All Cemmissioners ef Incema-tax,

2, Directers of Ins. (IT)/(R&S)/(P&PR)/(Inv.), Nau Delhi.

3. Direcisr of 0&M Services (Inceme~tax), 1st Floor, Aiuan=-e=-
Ghalib, flata Sundri Lans, New Delhi (S CﬁplaS)‘ :
4, All prlccrs & sactions of I.T.Wing 67 C.B.D¢Ts, New Delhi,
5., Comptrealler % Auditer Seneral of India, New Delhl(20 copies)}.
. Bulletin Saction of Dte,af Ins.(ﬁSxPR), New Delhi (5 copies).
7. Director af Trainin IRS, Natiocnal Aeadamy ef Direct Taxss,
Staff Cellege, Hagpur g cepies),

By Shri P.K.Kartha, 3t. Secy., Nlnlstry of Lﬂu, Justice and
Company Affairs (Departmont af Legal Affairs),. How Delhi,

9, The Chief Centreller of Acceunts, L.B8.0.T., Ney Delhi.
10. Dte, ef Ins., Printing & Publications, 2nd Floor, Hans
Bhawan, B.S.Zafar Marg, New Delhl (5 copies).|
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